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ro "tter, so that confirmation of 1 he 
i le o can Thi one ~ o  

tl ly. 

Minimum WH.&'e or the port and dock 
workel"9 

98. SHRI M. M. LA WREN CE: Will 
1he Minister of SHIPPING AND TRA-
J. SPORT be pleased io state: 

(·) ihc number of workers an@ 
minimum wa e of the Port and Dock 
work rs in ·the counhy; and 

( b) the demands of the employeP.s 
nions in this regard ? 

THE MINISTER OF SHIPPING 
ND TRANSPO T l -HR! VEF.RE l-
DRA PATIL): (a) The total ~  

I Class III nd C1ass IV employe .s/ 
orkers under the Major Port !.' :usts 
and D"Ock L 1-iour Bo rds AS on 

31-12-1981 · <.iuuut 1.4 lakhs. Th 

m ·nimum wag of the lowe .Paid 

Port and Dock worke al the Majo 
Port Trust and Dock Labour Boar<ls 

jn the cour ry as on 1-7-1982 is R . 
710 (approxitttateJy J p-r month. 

( b) The 4 maJOr federation or port 
nd doek workers who were repre ·.p11-
t d on the mploy s' side of the 
"Bipartite Wa · ego1.iating Machinerv 

had demandPd, in t ' nir Charter of 
D: mands. submi1 l  d in 19'80, a . ~

mum basic pay of Rs 7:l5 p r month 
at the All India Consumer Price 1 n-
dex for lndu trial Workers (1960 !3e-
Ties), 363. 

Detention of Indian Boats and Fisher-
men by Sri Lanka 

99. SHRI ~~  1\. LAWRENCE: Will 
tb.r-Min'ster of EXTERNAL AFF ~  

b pleased to state the steps that 
have b  n aken for the release of 

1n.dian fi hermen and their boats (MB 
245 and TNT 19.5) who had .st.rayed 
info Sri Lanka waters and were he1 ~  

by th'e Government of that countrJ-1. 

THE MI ISTER OF EXTERN AL 
AFFAIR'S (SHRI P. V. NARASI!VIHA 

RAO). Local authorities of India a''d 
ri Lanka re in eonstant touch with 

each other on the problem of ~  

r sp ctive fisherm n ~  into 
each ()fb rs1 territorial waters. In thi 
, peCi:tic instance the fishing ve ~ .  

and the fi. hermen, including the dri-
vers of tnr.o '.. ~ lg, have been re eased 
by the Sri Lankan authorities .'hrough 
the efforts of our High Commission 
in Colombo. 

Programmes for raising Educational 
level of Scheduled CastesVScheduled 

Tribes 

100. SHRI RAM VILAS PASWAN: 
S.HRI JAI NARAYAN ROAT: 

Will the Minister of EDUCATION 
AND CULTURE be J;>leased to s!ate: 

a) whether any study has l ~  

made with r gard io th present l ve1 
of education of Sch duled Castes/ 
Scheduled Tri bes with a view to ha.m-
ing long l rm/s?ort t'"'rrn program.:nes 
for raising 'heir education level in 

various States to bring it at par with 
other o ~ and 

(b if so, details th reof? 

THE rIINISTER OF STATE OF' 
THE MINISTRII!S OF EDUCATION 
A  D ,....ULTURE AND SOCTAI.., WEL-
FARE t HRIMATI SHEILA f\..t'UL}: 
(a) and (b). Yes Sir. P riodical sur-
eys are conducted to as. ess the 
proireS.S of education  of Scheduled 
cast s and Scheduled Tribes. 'fhe 4th 
Education Sor ey was cond111cted in 
una. This analysed inter-alia the 
number of habitations1 predomi an .y 
inhabited by Schedul d Castes '1nd 

Sch dul, d Tribes, cover d with ~ 'chool-
ing fa ili fies, the proportion at in-
cre s of enrolm nt of chjJdren be-
longmg to Scheduled o ~

ed Trf'6e. the pro-portion of teachers 
belonging to these communities etc. 
Further, a study is conducted annuall-
ly to analyse the quantita1tive expan-
sion of .dueation. of Scheduled Castes 
and Scheduled Tribes at various levels 
of du'=!ation. The ftndinJs of 

th se surveys and studi,eS . ~ made 
available to the state Gc>vern.ments 
who are responsible for the o ~

tion and implementation of long t rm/ 
short tel"m programmes for ~  the 
educational levels of these commu · -
ti s at par with other communities. 




